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Slirl Datar: There is a proposal to 
that effect, but the question is  being 
consioered by the  Finance  Ministry 
abo.

Shri  Gldwanl: Are  Government
aware that the new proposals of the 
Chief  Ministers*  Conference will in­
volve more expenditure?

Shri Datar: It is not clear whether 
they will involve  more  expenditure 
but if it comes to that, the question 
will be considered—provided efficiency 
is achieved.

Shri Gidwani: Has not  the States 
Minister stated that if Part C States go 
on spending money like this the ques­
tion will have to be considered whether 
they  should be continued or they 
•hould be abolished?

SGiri Datar: The statement has net 
been made .by the States Minister in the 
way in which the hon. Member has 
put It.

Shri M. L. Dwivedi: Will  the hon. 
Minister lay on the Table a copy of the 
recommendations of the Chief Minis­
ters* Conference?

Shri Datar: We shall consider it.

JT?   ̂f'TT   ̂  ftr

imvft

?

Shri Datar: Tiie Government of India 
recommend grants, because  the  ulti­
mate responsibility is on the  Cenfra! 
Government so far as the Part C States 
arc concerned.

ffrnr  ijifo fffpnv:  'rri

I,   ̂  ̂ ^

 ̂1>TT  ?

Mr. Depnty-Speaker: It is a sugges-
of policy.

Mr. Deputy-Speaker: It is a sugges­
tion for action,

Shri N. M. Lingam: M  ̂I know the 
speciflc difficulties experience by the 
Part C States?

Shrt Dalar:  Therp are  numerous
questions beginning from the appoint­

ments of personnel and control of 
service down to the establishment of a 
common High Court and a ('ommon 
cadre. There are also certain proce­
dural difficulties experienced by them. 
Government  are doing whatever is 
possible, so far as executive action  is 
concerned, immediately.  The question 
of amending the Part C States Act iâ 
also under consideration.
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The  Depnty  Minister  of  NatunOi 
Resources and Scientific Research (Shri 
K. D. Malaviya): (a) 4,233 (Up ta 
12/3/53).

(b) No.

(c) The  funds  available  are  not 
adequate to purchase all  the books: 
published in Hindi.

(d) A statement is  placed on the* 
Table of the House. [See Appendix XL , 
annexure No. 7.1

(e) The expenditure for the yeat- 
1952-53 was Rs. 2,93,788 recurring and 
Rs. 55,000 non-recurring.

 ̂   fill
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Ŝ wmiff  ̂ % v»T  jrf?r

Jwrenff I jrf? ?r,

?ft  ?W *T̂ fr'TIT ^

Vo Ao mwftn : ^  vrft 

TT?2r  T t̂fTT V ?T*̂tT W  ?ft 

5> T̂T t  >nnT#? ̂  wr

5,‘f^ ̂  ̂'TK ̂?mir ffijT I f+- 

>̂T*TT yntvs: %
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w  ft> ’srw  ?rtT  r̂  ifffift'  ftwrrif 

»«!t arRft «ft I

»To  VI; r̂ft   ̂<r»fr 

f<T«wi t fv  Tit̂TT 5enrm 
% fip<V ftnfrpr # ffw v»r 5̂ -̂ ? 1 
q̂ T̂?r̂ ftrTiT?rit'vsT̂  

l̂ 5̂ m?mvr$Tm TT«̂,5F?iTTsnT 

r̂  iTirm ipgxfefhi m

arw ?

*ft «iro »>o *nw  ̂j aft  JTf

iWr  t •

Mr. Dcputy-Speaker: He ought not to 
use this occasion lor giving vent to 
humour.

Dr. Suresh CCiandra: I am sorry, Sir. 
1 did not mean any mental numour. It 
is a tact,  because tnis is a national 
library and there ere no national books. 
Our national language is  Hindi  and 
there are very lew books in Hindi.

Mr. Deputy-Speaker:  What  is  the
point in the hon.  Member misunder- 
siantiing wnat I said? What I said was 
» this. This occasion should not be u.«cd 
for giving  veni to humour.  This
national library has been in existence 
tor several years. It was not  .started
yesterday or the day  before.  Jt  to 
happened that until Hindi  was niaue 
the national language, there were rnnny 
other languages which were equally 
good and important  and  books  in 
tho9e  languages were kept in  the
library.  Now that  Hindi  has
been  adopted  as  the  naMonal
language, the hon. Minister has  said 
that attention will be paid to Hindi 
books.  He referred to the idea  that 
there should be an increase made in 
the number, as much as possible,  of 
Hindi books. On top of it, if the hon. 
Member asks. **Why don't you call  it 
an inter-Staic jil rary or  international 
library?”, then the meaning is clear.
Dr. Saresh Chandra: There are not 

many national bookj».

Mr. Deputy-Speaker: Whether  there 
are such books or not, that is not the 
point.  His was an ironical statcmient, 
and such statements ought to be #tvoid- 
ed.
Dr. teresh Chasdra: I am very sorry 
if I am understood that waiy.

Mr. Depoty-Speaker: No.  It was
meant that way and he was under­
stood correctly.
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• ô î y  >*  ijwW

[The Minister  of  Edncation ___
Natural Resourcoi and Scientific Ke- 
search (Maulana Azad): The hon. Mem­
ber knows that this Library was estab- 
lisnect 100 years ago  Naturally,  its 
abject was 10 siock as many English 
books as possible.  These books are 
very valuable lor us.  Now we are 
making eliorts to add Hindi books to it 
But it is obvious that we have to look 
to the financial aspect of the matter 
also. Our endeavour is to add to the 
number of Hindi bookb  as early as 
possible.]

Shri T. K. CT.iaadhuri: Am I to r/ider- 
stand with reference to the statemfint
just made by the  hon. Mr.  Malavlya
lhat there are  legal 01 constitutional
difTiculties in  making the  National
Library a copyright one?

Shri K. D. Malaviya: No, Sir. I said
in ('omr̂elling the publishers to give us 
books there is some constitutional diffi­
culty, That matter ih under considera­
tion.

cr’J<

- J)  |**> ̂

(Maulana Axad: No we are  intro­
ducing a Bill for this purpose.]
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Mr. Depnty-Speaker: Next question.

:  %TT

t̂er ?rr siw   ̂i

Mr.  D̂ty-Speaker: Leave that 
alone. We are not  here having a 
debate on this matter.  Enough has 
been asked.




